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Retired Govt. employees are charged at the
rate applicable to the private persons for the
stay in the Touring Officers Guest Houses.
For Holiday Homes, they arc charged at par
with the Central Govt. employees, subject to
the conditions that no advance booking will
be done.

TR-ARBR @ &5 # siffipl o) wrftert
N AT

*316. sft et R oft. Aei®! : F7 o w43
I8 A Bl U B [

(®) T GE-Sl & IR-WHR 89 F
=TT 31 gTelt |t SHIg AT & Taead # sfial
B R & I A Y D E E;

() If B, a1 qide R R85

() FT T AGET B A BA & I8
IcITeT # gfg g% §; R

(=) Tf &, O T <R T E?

51 H3A (ST, ARV S : () 4 (&)
gdee § HHARAT B FEHIfier ddeht de,
S 59 99Y faemm €, AR, 1983 # AR
3R AT B TS ot I AIor fadly wu &
B IR SEH| o 7T, A s AT Teh
&5 STl W AR 31 S BrRiEen (1) 3R
WA (wiie) ®RI W fguelly 49 & 767 @
AHTT T STh T8 T AT 4, 9 I8
TR W W N e S oM g9 A |
IHTG, I[OTa, SHei, Henfira gumR, qRe,
FH U, gATaRvfg Fel. IRETRT el &
faxitg freares anfe & ddfda swfiay sriv<g

el R fguei faR-famst ol rawen 2

Y ARl A Teu9 § HHaRAl Bl
AT AT, 1983 YT WSS &
IUHAT § AN HIA BT IR fHar wam o
T ST Afed ol & & SeHl B W 39
YIS B AT BRI b g diced fear
STRAT|

TG H HHARTT BT AEHIRAT Ao, 1983
T e IO & 31 SHEAT gRT 3
EREBEIEIENERE]

[RAJYA SABHA]

to Starred Questions 60

Objectives of NBCFDC and National SCs/
STs Finance and Development Corporation

*317. DR. ARUN KUMAR SARMA: Will
the Minister of SOCIAL JUSTICE AND
EMPLOYMENT be pleased to state:

(a) the objectives behind formation of
National Backward Classes Finance and
Development Corporation and National
Scheduled CastcvScheduled Tribes Finance
and Development Corporation;

(b) what was their paid-up capital at the
time of formation and as on date;

(c) sector-wise allocation and achievement
made during Eighth Plan and Ninth Plan in
the States/Union Territories;

(d) the reasons for poor performance in
the North-Eastern Region and the steps taken
to improve; and

(e) the nodal agency appointed and
particulars of programmes initiated in Assam
by each during the last five years?

THE MINISTER OF STATE OF THE
MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRIMATI MANEKA
GANDHI): (a) The main objective of the
National Backward Classes Finance &
Development Corporation (NBCFDC) and
National Scheduled Cas-te/Scheduled Tribes
Finance &  Development  Corporation
(NSFDC) is to provide financial assistance at
concessional rates to members of SCs/STs
and Other Backward Classes below double
the poverty line for self-employment through
income generating schemes. The two
Corporations provide loan through State
Channelising Agencies (SCAs).

(b) The paid up capital of the two
Corporations at the time of formation
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and as on date is as under: in  crores)
(Rs.

Paid up capital

At the time of As on
Formation date
1. NBCFDC 2500 — 198.90
2. NSFDC 2500 — 34243

(c) Separate details in respect of
NBCFDC and NSFDC are given in the
Statement I and Statement II (See below)
respectively.

(d) The performance of Corporations
in the North-Eastern region is not poor
as the proposals sent by the concerned
SCAs have already been cleared by re
spective Corporations.

The SCAs have been requested to submit
viable projects in accordance with the
guidelines issued by the respective
Corporations. It may also be mentioned in this
connection that North-Eastern region is
predominantly a tribal area and the OBC
population is not significant in this region.
The States of Arunachal Pradesh, Meghalaya,
Mizoram and Nagaland have not notified their
respective list of OBCs so far. In respect of
NSFDC the perform-arrce of various SCAs
has been satisfactory but in respect of
NBCFDC the SCAs have been found lacking.

(¢) In respect of NBCFDC, the SCA
nominated by the State Government of Assam
is the Assam State Development Corporation
for Other Backward Classes Limited. During
the last five years, the

said SCA has drawn only Rs. 0.90 crores
against the cumulative sanctions of Rs. 3.74
crores. The said agency has not submitted any
new schcme/proposal for drawing of funds
despite being asked to formulate need based
schemes for the poorer sections of Backward
Classes.

In the Case of NSFDC, there arc two SCAs
in that States namely—Assam Scheduled
Caste Development Corporation and Assam
Plain Tribals Development Corporation. The
details of schemes undertaken by these
agencies are given in the Statement III and
Statement IV (See below).

Statement-1
(Rs. In lakhs)

SL  Sector NBCFDC 1X1 Plan
No. Sanc-I
VIII Plan Sanc- Disburs
Disburse-tion e-ment
ment

Agriculture 144752 7328.6 72549 5278.2
2. Industry 18364.8 84462  8962.1 4077.5
3. Service 8708.3 4017.1 4079.4 2393.4

415483 197919 20296.4  11749.1

Statcment-II  (Rs. in  lakhs)

SL  Sector NBCFDC X Plan

No Sanc-1
vm Plan Sanc- Disburse
Disburse-tion -ment
ment

Agriculture  10340.34 11533.49 5355.96 3653.36
2. Industry 1281.03 1175.14 1161.22 640.86
3. Service 23701.59 18825.22 11688.34 8121.51
35322.96 31533.85 18205.52 12415.73

Statement-I11

Assam Scheduled Castes Development Corporation

S.  Name of the scheme No. of unit  Total cost NSFDC's share
of Scheme -

No. (Rs. in lakhs) (Rs. in lakhs)

1 2 Grocery 3 415 5

1. shop Stationery ASCDC 2.5417 1.67

2. shop ASCDC 1.29 0.84
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S. Name of the scheme No. of unit Total cost NSFDC's share
No. (Rs of Scheme (Rs. in lakhs)
;. in lakhs)
1 2 3 4 5
3. Auto Rickshaw 35 ASCDC 14.00 10.50
4.  Fisheries 6 ASCDC 1.42 1.05
5. Cane & Bamboo 3 ASCDC 0.52 0.34
6. Book stall 3 ASCDC 0.48 0.31
7.  Tent house 12 ASCDC 2.81 1.84
8. T.V.Servicing 9 ASCDC 241 1.81
9.  Horticulture 2 ASCDC 0.44 0.33
10. Photostat-PH-I 19 ASCDC 20.90 12.54
11.  Automobile repair 6 ASCDC 3.30 2.01
12.  Mini Buses 18 ASCDC 82.80 43.41
13. Printing press 2 ASCDC 4.40 2.64
14.  Mini trucks 16 ASCDC 60.00 3141
15. Restaurant 19 ASCDC 8.55 4.94
16. Photo-copier PH-II 50 ASCDC 55.00 33.00
17. Handloom fabrics 23 ASCDC 21.16 13.80
18.  Stone Crushing 9 ASCDC 41.85 20.97
19. Jute Sutli Mfg. 7 ASCDC 44.80 22.40
20. Bajaj Auto track 7 ASCDC 4.76 3.01
21. Car, Truck servicing 14 ASCDC 10.22 3.60
22. Jewellery unit 25 ASCDC 23.75 13.50
23. Readymade garment 15 ASCDC 6.00 3.45
24. Tyre ser. & Vulcan 1 ASCDC 0.24 0.12
25. Mini Bus-10 10 ASCDC 62.55 53.17
26. Maruti Van-16 16 ASCDC 31.76 27.00
27. Power tiller-32 32 ASCDC 32.22 28.24
28. Hardware-5 units 5 ASCDC 20.00 15.00
29. Restaurant 10 units 10 ASCDC 7.00 5.30
30. Maruti Van-10 10 ASCDC 20.18 17.00
31. Restaurant-2 2 ASCDC 1.40 1.06
408 889.75 376.27
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Statement-1V
Assam Plain Tribals Development Corporation
S. Name of the scheme No. of unit Total cost NSFDC's share
of Scheme (Rs. in lakhs)
(Rs. in lakhs)
1 2 3 4

1. Photostat 5 APTDC 5.50 3.00
2. Mini bus 3 APTDC 14.58 6.37
3. Auto rickshaw 3 APTDC 1.26 0.57
4. Radio. TV repairing 2 APTDC 1.04 0.48
5. Steel Fabrication 1 APTDC 0.48 0.20
6. Bi-cyclc repairing 2 APTDC 0.94 0.42
7. Photo studio 7 3 APTDC 1.32 0.60
8. Piggery unit 3 APTDC 1.56 0.74
9.  Poultry farm 3 APTDC 1.00 0.45
10.  Auto-mobile repair 2 APTDC 1.12 0.48
11.  Woolen shawl 2 APTDC 1.15 0.54
12.  Printing press 2 APTDC 3.54 1.57
13.  Autos-PH II 1 APTDC 0.49 0.21
14.  Mini trucks 6 APTDC 24.78 21.06
15.  Mini Bus 14 APTDC 79.80 67.83
16.  Auto-rickshaw 15 APTDC 7.95 6.75
17.  Photocopier 20 APTDC 20.00 17.00
18.  Power tiller 20 APTDC 20.40 17.34
107 18691 145.77

Critical Infrastructure Balance Scheme

*318. SHRI PARMESHWAR
KUMAR AGARWALLA: Will the Minister
of COMMERCE be pleased to state:

(a) whether it is a fact that Government
have set up a Critical Infrastructure Balance
(CIB) Scheme;

(b) if so, what are the features of the
scheme; and
(c) how many critical infrastructure

projects have been undertaken and with what
result?

THE MINISTER OF COMMERCE (SHRI
RAMAKRISHNA HEGDE): (a) and (b) Yes,
Sir. The Government has

set up a Critical Infrastructure Balance (CIB)
Scheme which envisages balancing capital
investment for relieving bottlenecks in
infrastructure for export production. Broadly,
the scheme covers any investment required
for quicker and strategic removal of
bottlenecks and for general export facilitation.
The proposals under the CIB Scheme are
considered by an Empowered Committee
functioning in Ministry of Commerce and are
approved on merits. The funds under the
scheme are provided to Central/State Govern-

ment Departments/Public  Sector Under-
takings/Other  Central/State  Undertakings
only.

(c) From the inception of the Scheme in
1996, a total of 33 projects/works



